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A gartala Post Office

241. Shri Biren I>att: WiU the Minis
ter of Commttnlcaflons be pleased to 
state:

(a) whether the Agartala Post Office 
has become too small to carry on its 
daily duties;

(b) whether any representation has 
been received from the Posts and Tele
graphs Union to this effect; and

(c) what action Government propose 
to take in the matter?

The Minister of Communications 
(Shri Jagjivaa Ram): (a) There is
shortage of accommodation in the 
Agartala Post Office building.

(h) No.
(c) There is a proposal (i) to ex

tend the existing building and (ii) to 
construct a separate building for Tele
phone Exchange and Wireless Station 
which are located in the existing build
ing and thus release that portion for 
the use of the Post Office.

Food Posm oN

242. Shri Balmlki: Will the Minister 
of Food and Agricoltnre be pleased to 
state:

(a) the stock of foodgrains in every 
State as in June, 1953; and

(b) whether stocks of grains with 
every State are sufficient to meet 
scarcity conditions?

The Bfinister of Food and Agrlcnl> 
tore (Shri Kidwai): (a) A state
ment showing the stock with every 
State at the end of June, 195*2 is 
placed on the Table of the House. [5ee 
Appendix II. annexure No. 55.J

(b) Yes. Sir.
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The Deputy Minister of Railways 
and Xî ansport (Shri Alagesan): Dur
ing the period January to June 1953, 
sixteen accidents occurred to trains 
carrying passengers involving loss nt 
Ufe and/or grievous hurt and/or 
damage to railway property to the- 
value of approximately Rs. 20,000/- or 
more and flfty-four claims are report
ed as received so far in connection 
therewith. Six of these claims were 
returned to the claimants by the 
Claims Commissioners, as they were 
not preferred in terms of the prescrib
ed procedure. Another thirty-one 
cases are under disposal by the Claims 
Commissioners concerned. The re
maining seventeen claims are being 
dealt with by the Workmen’s Compen
sation Commissioners under the Work
men’s Compensation Act.

Passenger Shed at K utch-M andvi 
Port

244. Shri Gidwanl: (a) Will the
Minister of Transport be pleased to 
state whether it is a fact that the Chief 
Commissioner, Kutch has recommend
ed to Government to construct a 
passenger shed at Kutch-Mandvi Port?

(b) Have Government considered  ̂
the same?

(c) What is their decision?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Yes.

(b) and (c). The proposal has been 
sanctioned by Government.

A llotment of W agons

245. Shri Gidwanl: (a) Will the
Minister of Railways be pleased to 
state whether it is a fact that Punch 
Mahals Chamber of Commerce com
plained to the General Manager, 
Western Railway, that there were Irre
gularities in the allotment of wagons 
to merchants?

(b) If so. what action has been taken, 
by Government to r^ress the* 
grievances?




